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Title: The Minister of State in the Ministry of Skill Development and Entrepreneurship and Minister of State in the Ministry of Parliamentary affairs laid
a statement regarding Government Business for the week commencing from the 10th August, 2015 and submission made by Members.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): With your permission, Madam, I rise to announce that Government Business during the

week commencing Monday, the 10t of August, will consist of:
(1) Consideration and passing of the following Bills:
(a) The Carriage by Air (Amendment) Bill, 2015.
(b) The Bureau of Indian Standards Bill, 2015.

(2) Discussion on the Statutory Resolution seeking disapproval of the Right to Fair Compensation and Transparency in Land Acquisition,
Rehabilitation and Resettlement (Amendment) Second Ordinance, 2015 (No. 5 of 2015) and consideration and passing of the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement (Amendment) Second Bill, 2015.
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SHRI K. PARASURAMAN (THANJAVUR): Hon. Speaker Madam, I hereby wish to raise the following matters when the hon. Minister of Parliamentary
Affairs makes a statement regarding business for the next week:

(1)  Need to provide 100 per cent financial support of Rs.2610 crore to the Government of Tamil Nadu for the GA Canal (Kallanai) renovation
project so as to ensure better irrigation facilities for districts of Thanjavur, Trichy, and Pudukottai.

(2)  Need to initiate actions for providing Patta to the 250 families residing over 50 years in the land belonging to Railways at Thanjavur Taluk,
Nilgiri Therkuthottam Panchayat, Tamil Nadu.
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SHRI K. ASHOK KUMAR (KRISHNAGIRI): Madam, the following item may be taken for discussion during the next week's business:
Krishnagiri District has no NCC Unit at college level. NCC 'C' certificate is very essential for higher post in Army services.
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